

















32. | 549250/05 50911 AMBROSIA REMEDIES (P) Opposed
LIMITED. VADODARA 16.10.2019 | 02.15
P.M.
Vis
KOPRAN LTD. MUMBAI
33. | 350556/30 | 55056 M/S AJAMTA TRANSISTOR | Opposed
CLOCK MFG. CO. MORBYI/ 16.10.2019 | 02.15
P.M.
Vi8S
M/S AJANTA PRODUCTS,
MADRAS
34. | 551294/19 51812 DATTCHANDRA SHANTILAL | Opposed
CHUNAWALA & CO., 16.10.2019 | 02.15
BHARUCH P.M.
Vi8S
SETIA SHOW CO. HARYANA
35. | 551381/24 52390 OSWAL SUITINGS PVT. LTD/ | Opposed
KULBHUSHAN MARWAHA, 16.10.2019 | 02.15
BHILWARA P.M.
Vi8S
36 | 558616/34 53746 BHARAT TOBACCO Opposed
COMPANY, BUNDI, 16.10.2019 | 02.15
RAJSTHAN P.M.
Vi8S
37.
3538616/34 33747 BHARAT TOBACCO Opposed | 16.10.2019 | 02.15
COMPANY, BUNDI, P.M.
RAJSTHAN




38. | 559264/05 52836 TIDE PHARMACEUTICALS | Opposed | 16.10.2019 | 02.15
PVT. LTD., AHMEDABAD P.M.
VI8
39. | 569540/07 54301 MIRA AGROTECH. RAJKOT | Opposed | 16.10.2019 | 02.15
P.M.
V/S
40. | 569540/07 54302 MIRA AGROTECH., RAJKOT | Opposed | 16.10.2019 | 02.15
P.M.
V/S
41. | 569540/07 54303 MIRA AGROTECH. RAJKOT | Opposed | 16.10.2019 | 02.15
P.M.
V/S
MEERA ARO EQUIPMENTS/
R.KDIWAN & CO.
42. | 606892/05 | 199603 SUN PHARMACEUTICALS Opposed | 16.10.2019 | 02.15
INDUSTRIES LTD./ P.M.
INTERNATIONAL TRADE
MARK BUREAU
V/8
RAVJI VIPUL BHAGAT,
MUMBAI
43. | 613405/30 | 130963 HARSHADRAI & CO., Opposed | 16.10.2019 | 02.15
PALITANA P.M.
V/8

SWASTIK MASALA, SURAT




44.

677657/09

59964

K.C. KHATRI, JODHPUR
VI8
REYNOLDS, FRANCE/

MOHAN
ASSOCIATES

Opposed

16.10.2019

02.15
P.M.

45,

677657/09

K.C. KHATRI, JODHPUR
Vi8S

SCHEFIELD LTD.
5. MAJUMDAR & CO.

Opposed

16.10.2019

02.15
P.M.

46.

683858/05

81334

BENNET
PHARMACEUTICALS PVT.
LTD. BARODA /R.R. SHAH &
CO.

V/S

SUN PHARMACEUTICAL
INDUSTRIES, MUMBALI
INTERNATIONAL TRADE
MARKS BUREALU.

Opposed

16.10.2019

02.15
P.M.

47.

704232/

98085

ASHISH JAYANTIBHAI
AMIN, AHMEDABAD
H. K. ACHARYA & CO.

V/S

FEASTERN MEDIKIT LTD.,
DELHI

Opposed

16.10.2019

02.15
P.M.

48.

713677/05

93782

ALDOC
PHARMACEUTICALS, KOTA/
M. P. MIRCHANDANI & CO

V/8

VARDHMAN EXPORTS,
MUMBAI

Opposed

16.10.2019

02.15
P.M.




887867/31
49,

193065

SARABHAI CHEMICALS,
VADODARA/
S.M. DONGRE

v/S

SOM FRAGRANCES P
LTD,KANPUR

Opposed

16.10.2019

02.15
P.M.

913624
50.

244116

WETERN INDIA

PETROCHEM INDUSTRIES.

V/S

CASTROL LTD, U.K.

Opposed

16.10.2019

02.15
P.M.

51. | 963165/07

203200

RAJKOT TRADING
COPORATION, RAJKOT/
R M. GHODASARA.
VIS

PANKAJ GOEL,DELHI

Opposed

16.10.2019

02.15
P.M.

Please note that if the applicant/opponent or their respective agent/attorney failed to

attend the hearing it would be presumed that the concerned party/parties have no interest in

the matter and the concerned application and related oppositions will be disposed as

abandoned/dismissed for want of prosecution.

/ s

(gcclchin Sharma)
Deputy Registrar of Trade Marks
(Head of Office)




